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At tb s  s in j j  tim s, w hi!a, I th in k , it 
should ba ih* righ t o f  every Ind ian  who 
h is  the c ip i ; i ty  to  benefit from  higher 
education  to  re je ive  higher education , not 
ftecj'!9arl1y in order to  taice up em ploy- 
m jn t, and that even a rikshah-w ala o r even 
a worker in a factory  has every righ t to  
enjoy the w orks o f philosophy or to  
appricate p a io t in j i  o r science. U n-
fo rtunate ly , o u r  resources at the

m orasnt are no t adequa te  to  be able to  
ptov ida all thes* fac ilitie s  immediately, 
W ithoa t d ilu ting  th e  quality  o f education 
and , ia  fact, while im proving the Quality 
o f  ed ttcation , the G overnm ent w ould be 
in troducing  new techniques o f  tak ing  edu- 
c i t io n  to  the m ssie* o f  our people. I am 
re f irr in g , in particu la r, to  a few ideas, 
like, open universities, u tilis ing  radio  and 
then shortly  T. V„ to  take  education to  
th e  eoram oo people and tha t c o rre sp o n -
dence and  o th er m odern techn iques o f  ex- 
p » o d iD g  educa tion  w ill  be fu lly  u tilised  
very soon .

It is necessary to  have some sort of 
link  between industry and  ag ricu ltu re  on 
the o th e r. I t is necessary not only fo r the 
developm ent o f th e  country  
bu t also  o f education  itself so 
(bat un iversities and college people do 

not rem ain in an iv o r r  tower. A t the same 
lim e w hile supporting  th e  d iversiScation  
o f courses and  m odern isation  o f  courses, 
I w ould like to  sound a w ord o f cau tion . 
New techno logy  is develop ing  fast and, 
as I subm itted , new know ledge is grow ing 
at a very rapid ra te .

If, therefore, the o b jec t o f higher 
education  is only to  tra in  a student in the 
given lim ited sk ills, it m ight becom e out 
c f  da te  very soon. If  the o b jec t o f  higher 
education  is not to  tra in  the mind, no t to  
develop  in him  a scientific ou tlo o k  o r 
enligh tenm ent, then , I am afra id  that, while 
he may becom e a su itab le  person to  take 
up a  jo b  on the basis o f existing  tech n o -
logy, he may no t be able to  carry  forw ard 
th is country  to  an advanced sta te  o f  deve-
lopm ent. A nd, th e re fo re , we have to  bala- 
nee betw een the needs o f jo b  orien tation , 
job  tra in ing  as well a t the tra in ing  of 
m ind. My friend, hoo. Shri D aga, is

looking  a t me and I agree Jwith him oa 
the need fo r tra in in g  o f personnel so that 
the Ind ian  student becom es a tru ly  proud 
in herito r o f a great cu ltu ra l heritag. He 
is able to ra ise  b is moral stature and is 
able to  develop in h im self the self-confi-
dence that he w ill be able to  help build 
up the coun try ; so tha t wc remain depen-
den t, e ither in science or in  technolagy or 
in any o ther th in k in g , on any forgen bend- 
voleoce .

T hank  you, Sir.

SH RI JY O TIR M O Y  BOSU : A bad job 
in a good hand .

17.3! hrs.

FO RW A RD  CO N TRA CTS (REGU-
LATIO N) A M EN D M EN T BILL*

TH E M IN ISTER  O F STATE IN  THE 
M IN ISTR Y  O F IN D U ST R IA L  DHVELOP- 
M ENT (S H R I Q H A N SH Y A M  OZA) ; 1 
beg to  m ove ;

T hat the B ill fu rth er to amend the 
Forw ard C ontracts (R egu la tion ) Act, 
1952, be taken  in to  considera tion .”

RE. H A L F .A N  HOUR DISCUSSION

M R. C H A IR M A N  N ow , there is the 
ha lf-an -h o u r discussion by Mr. Kalyana- 
sundaram . Is the hon. M em ber here ?

He is no t here. So, what is the opin-
ion o f  the House.

SOME HON. MEMBERS: We adjourn,
S ir.

MR. C H A IR M A N  : The M inister will 
continue tom orrow . The H ouse now stands 
adjourned  till II a. m. tom orrow .

17.32 hr*.

T h e  L o k  Sabha i/ien ad- 
j o u r n r i  t i l l  E le ven  o f  th e  C lock on 
T u f s d a y ,  November  23, \9 7  if Agrahav- 
ana 2, 1893 ( S a k a )  '

* fu b (ish ed  io Qazet^e of Ind ia  Extracrdinary, Past I I ,  section 2, dated  22,11.71
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